0l TEM NO 21 REG STRAR COURT. 1 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (Crl.) No(s). 6090/2015
KAMVAL KUMAR Petitioner(s)
VERSUS
STATE OF U. P. & ANR Respondent ( s)
(with appln. (s) for exenption fromfiling c/c of the inpugned
j udgnent and exenption fromfiling O T. and office report)
W TH
SLP(Crl) No. 3540/ 2016
InterimRelief and Ofice Report)
SLP(Crl) No. 7864/2016
(Wth appln.(s) for exenption fromfiling OT. and Interim Relief
and O fice Report)

Date : 10/02/2017 This petition was called on for hearing today.
For Petitioner(s)
Urang Shankar, Adv.

M Sanjay Singh, Adv.

M. Raj eev Singh, Adv.
For Respondent (s)

M. Ardhendumaul i Kumar Prasad, Adv.

M. Ranmeshwar Prasad Goyal, Adv.

UPON hearing the counsel the Court nmade the follow ng

ORDER
SLP(Crl) No. 6090/ 2015
Respondent no. 1 has not filed count er af fidavit despite
| ast opportunity havi ng been grant ed as such, further

opportunity is declined.

-2-
Item No. 21
Respondent no.2 has already filed counter affidavit.
SLP(Crl) No. 3540, 7864 of 2016
None appears for the respondents despite due service.
Regi stry to process t he matters for bei ng listed bef ore
the Hon&#39; bl e Court as per rules.
( PAWAN DEV KOTWAL)
Regi strar



